
Notification No G S R  168 dated the 
7th February, 1959 making certain 
further amendment to the Industrial 
Disputes (Central) Rules, 1957 (Plac­
ed m Library, See No LT-1217/59)

A m endm ent  to C offee R ules

The Minister of Commerce (Shri 
Kanungo): I beg to lay on the Table, 
under sub-section (3) of Section 48 
of the Coffee Act, 1942, a copy of No­
tification No SO  64 dated the 10th 
January, 1959 making certain further 
amendment to the Coffee Rules, 1955 
(Placed tn Library, See No LT-1218/ 
59)

A m endm ents to T extile  (P roduction 
b y  P ower Lo o m s ) Order

Shri Kanungo: I beg to lay on the 
Table, under sub-section (6 ) of Sec­
tion 3 of the Essential Commodities 
Act 1955, a copy of Notification No S
0  246 dated the 31st January, 1959 
making certain further amendments to 
the Textile (Production by Power 
Looms) Control Order, 1958 (Placed 
tn Library; See No LT-1219/59)

D elhi R ent C ontrol Rules

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): 1 
beg to lay on the Table, under sub­
section (3) of Section 56 of the Delhi 
Rent Control Act, 1958, a copy of the 
Delhi Rent Control Rules, 1959, pub­
lished m Notification No G S R  139 
dated the 3rd February, 1959 (Placed 
m Library, See No LT-1219/59)

Standards of W eights and M easures 
R ules

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
1 beg to re-lay on the Table, under 
sub-section (3) of Section 17 of the 
Standards of Weights and Measures 
Act, 1956, a copy of the Standards of 
Weights and Measures Rules, 1956, 
published in Notification No SO  2403 
dated the 22nd November, 1958 (Plac­
ed m Library, See No LT-1100/58)

166$ Popert Laid on the MAGHA 29,
Table

12.02 h n .
RAILWAY BUDGET, 1959-60

Mr. Speaker: The hon Minister o f 
Railways

-File Minister of Railways (Shri 
jagjlvan Ram): Mr Speaker, Sir, I 
rise to place before the House the 
estimates of receipts and expenditure 
of the Indian Railways for the year
1959-60

Financial Results of 1957*58
2 As usual, I shall deal first with the 

completed accounts of the previous 
year The actual Gross Traffic Receipts 
were Rs. 379 78 crores, against the 
jte)Hsed Estimates of Rs 384 40 
crores, that is, a shortfall of Rs 4 62 
crores which was under both passeng­
er and goods traffic There was a 
marked decline in traffic from about 
the middle of January 1958 The 
Ordinary Working Expenses showed 
an increase of Rs 5 02 crores over the 
Revised Estimates of Rs 259 16 
crores This increase in wortcing 
expenses was largely under repairs 
and maintenance expenditure, inci­
dental partly to the steadily expand­
ing railway assets and partly to 
various safety measures taken to 
minimise accidents to the maximum 
extent practicable After allowing for 
other smaller variations, the net 
surplus came to Rs. 13 38 crores, 
against the Revised Estimate figure of 
Rs 21 66 crores The entire surplus of 
the year was credited to the Develop­
ment Fund

Review of the Railway’s Second 
Five Year Plan

3 Before 1 come to the Revised Esti­
mates of the current year, I shall give 
the House a brief resume of the prog­
ress made in the Railway’s Second 
Five Year Plan, as three years of the 
Plan will be completed on the 
31st March 1959

4 During 1956-57, the first year of 
the Second Five Year Plan, the total 
tonnage lifted. Jgaa 124 miUion iqo»

*"agdmst il4  million tons in 1955-56; 
that is, an increase of about 8" 8 p e j/

1880 (SAKA) Kailway Budget, i466
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